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Amendment to Memorandum of
Association of ICPS

5457. SHRI AHSAN JAFRI: Will 
the Minister of LAW, JUSTICE AND 
COMPANY AFFAIRS be pleased to 
state:

(a) whether the Institute of
Constitutional and Parliamentary
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Studies has taken any step so far to 
amend its memorandum of association 
in the light of the findings of review 
committee as suggested by the Cen­
tral Government to the institute; and

(b) if  no action has been taken by 
the Institute on the suggestions, what- 
is the reaction of the Government?'

THE MINISTER OF STATE IN ' 
THE M INISTRY OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
NARSINGH YAD AV): ('a) and (b). 
The question of making changes in 
the Memorandum of association of 
the Institute of Constitutional and 
Parliamentary Studies is under consi­
deration of the Institute.

Delay in Boiler supply by BHEL

5458. SHRI JANARDHANA FOO- 
JARY: Will the Minister of PETRO­
LEUM, CHEMICALS AND FERTILI­
ZERS be pleased to state:

(a) whether the delay in boiler 
supply by BHEL has seriously upset 
the commissioning schedule of some 
of the new fertilizers projects; and

(b) if so, the remedial measures 
taken?

THE MINISTER OF STATE IN 
THE MINISTRY OF PETROLEUM 
AND CHEMICALS AND FERTILIZ­
ERS (SHRI JANESHWAR MISHRA):
(a) and (b). The delay in the supply 
and commissioning of boilers by
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